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JIll. Sbrl ftIobunmed 11:07&: 
the Minister of R_ AJl'aIn 
pleased to state: 

Will 
be 

(a) whether there was any concen-
trated drive against corruption by the 
·C.B.I. in the State of Kerala; 

(b) if '0, the Departments selected 
:for the purpose; 

(e) the 11 umber oI gazetted and 
'noll-gazetll-d om."r. involved; ,nd 

(d) the other salipnt leatures ot the 
'enquiry? 

TIle Mialster of sta&e III the MJDI8-
tr7 of Home AJl'un u4 Mlaifter of 
Defence SappUes In tbe MlDlstr7 of 
Det_ (Shrl Halbi): (a) Yes, Sir, in 
six Central Government Departments. 

(b) Departments of D.G.S. & D., 
C.P.W.D., Customs, C.C.!. & E., Port 
Trusts and D.G.T.D. were selected for 
the concentrated drive in 1965 through-
out the co"ntry including the State 
of Kerala. 

(e) As a result of the drive, cases 
were taken up against 5 Government 
servants of Gazetted Tank and 7 ~

~ n eni servants of non·gazetted 
fC\nk. 

(d) Cases were taken up during 
1%4-f>5 against one N.G.O. of D.G.S. 
& D., 2 G.Os and 1 N.G.O. of Cus-
tom:: Dt'partJnent and 3 G.Os and 5 
N.G.Os o( Port Trust. No cases were 

taken up against officers of the re-
maining h ~ e Departments in so tnr 

~~ ~ l l  State is C'"onrernc,d. 

'MIlad-E-Sharlf' 

ZOU. Sbrl Mohammed Ko7&: Will 
the Minister of H_ AJl'aIn 1M! 
pleased to state: 

(a) whether the Milad-e-Sha.if a 
declared as a public holiday by the 
Government of Kerala; and 

(b) It not, the reasons therelor? 

The Depaty MiJWlter \a the MID.lstr7 
of Home Aftalrs (Shrl L. N. Mlsbra): 
(a) and (b). 'Mi1ad-e-Sharif' was 
in the past being included in the list 
of public holiday. In Kerala. The 
number of such closed holidays, which 
was considered to be on the hlgh side. 
ha. however, been reduced for the 
yea'. 1966 by converting some of the 
closed holidays into restricted ones. 
The number Of restricted holidays, 
which includes 'MUad-e-8harlf I. 13 
and a Government servant can avail 
himself ot five of these holida7s 
irrespective of his religion or commu· 

nlty. 

IDdiaa Repatriates from Burma 

Z023. Shri l\lobamrned Koya: Will 
the Minister of RehablUtatJon be 
pleased to state: 

(al the number of Indian e i ~  

from Burma who arrived in Kerab up 
to the 1st November, 1965; 

(b) the number oul ot thpm who 
have been gtven employment in Ihe 
Government and quaSi-Government 
Departments; and 

(c\ the reasons for not absorbing a 
substantial number in such servic-es as 
the Ma[iras Go\Orrnment have done! 




